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Basic Hydrological Ié‘lsaw in the Dealgn of
P

4207. SHRIMATI KAMLA SINHA:
Will the Minister of WATER RESOURCES
be pleased to state :

(a) whether it is a fact that the Sardar
Sarovar Project, apart from its adverse
ecological impact and inadequate resettlement
of outees suffers from a basic hydrological
flaw, since the basic river flow data used in
designing the Sardar Sarovar Project has been
found to be unreliable;

(b) whether it is also a fact that the Sardar
Sarovar Project was originally designed to
depend substantially on a complex of over
three thousand upstream storages for its
supplies of water, which have not been
constructed, hence limiting the availability of
water in the Sardar Sarovar Project and the
claimed benefits from the entire project; and

(c) if so, what steps do Government intend
to take to overcome this fatal flaw ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND IN THE MINISTRY OF WATFR
RESOURCES (SHRI P. K. THUNGON): (a)
and (b) No, Sir.

(¢) Does not arise.

Cutting of Water Supply to Delhi by the
Haryana Government

4208. SHRI KRISHNA KUMAR BIR
LA : Will the Minister of WATER RE
SOURCES be pleased to state :

(a) whether the Haryana Government had
cut water supply to Delhi in the month of
January;
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(b) if so, what were the reasons therefor,

(¢c) whether the Chief Minister of Delhi
had met Prime Minister and Minister of
Water Resources to solve the water crisis in
Delhi; and

(d) if so, the steps Central Government
have taken in this regard to avoid water crisis
of Delhi ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND IN THE MINISTRY OF WATER
RESOURCES (SHRI P. K. THUNGON): (a)
Yes, Sir. Haryana curtailed the supply of
additional raw water being supplied to Delhi
from its own share of Ravi-Beas/Yamuna
waters in the month of lanuary, 1994.

(b) The curtailment was exercised by
Haryana to meet its own requirement of
irrigation and drinking water.

(¢c) Chief Minister of Delhi had met Prime
Minister on 11th January, 1994 in connection
with drinking water supply to Delhi. There
was no official meeting of Chief Minister of
Delhi with Minister of Water Resources
recently on this matter.

(d) The Union Government has been
requesting Haryana Government to supply
additional water to Delhi whenever such a
shortage has occurred. In addition, Ministry
of water Resources have suggested short term
measures to Delhi to avoid water crisis.
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Inter-linking of major river basins

4210. DR. BAPU KALDATE : Will the
Minister'’ of. WATER RESOURCES be
pleased to state :

(a) whether Government have formulated
any plan to inter-link major river basins in the
country;

(b) if so, what are the details thereof,
stating 1) the deficit States likely to be
benefited; and (ii) the irrigation potential of
these States estimated to increase as a result

thereof;

(¢) the time likely to be taken in the
implementation of the project;

~ (d) the extent of the Central and State
1n\(/101vement in the completion of the project;
an

(e) the extent to which the' inter-State river
water disputes are likely to be solved as a
consequence thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND THE MINISTRY OF WATER
RESOURCES (SHRI P. K. THUNGON): (a)
and (b) A National Perspective for Water
Resources  Development  prepared by
Government envisages inter-linkages between
various Peninsular rivers and Himalayan
rivers separately for transfer of water from
water rich basins to water short basins for
optimum utilisation of water resources. States
of West Bengal, Bihar, Uttar Pradesh,
Haryana, Rajasthan, Orissa, Andhra Pradesh,
Tamil Nadu,, Maharashtra, Gujarat arid
Karnataka are scheduled to benefit from these
inter-link-ifags. The National Perspective
envisages additional irrigation benefit of 25
nriffion;

hectares from surface waters and 10 million
hectares by increased use of ground water.

(c) and (d) Government has established
National Water Development  Agency
(NWDA) under Society Registration Act,
1860 in 1982 under the Chairmanship of
Union Minister of Water Resources with
Chief Ministers/Ministers.in-Charge of Irri-
gation of State Governments, apart from
Central/State Government officials as mem-
bers and with a technical secretariat to firm up
these proposals. A total of 35 water transfer
links, 17 under Peninsular component and 19
under Himalayan component have been
identified by National Water Development
Agency. While office studies of 13 links
under Peninsular component have been
completed, studies of balance Peninsular links
and all links under Himalayan component
have been included in VIII Plan. In addition,
investigation of 9 links of Peninsular
component and 3 links of Himalayan
component have been included in the VIII
Plan Programme of the Agency.

Implementation of the schemes depends on
establishment ,of feasibility, concurrence and
agreement between concerned States and
availability of funds. In the absence of
detailed project reports, it is not possible to
indicate estimated cost quantum of benefits
and time schedule for construction of project,

(e) With the implementation of the en-
visaged water transfer links more water
becomes available in the water short areas to
ensure optimum utilisation of water resources.



